XI'TEM NO 116 COURT NO. 9 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 949 OF 2004

COMWNR. OF CENTRAL EXCI SE, SURAT-I Appel I ant (s)
VERSUS
M S. FAVOURI TE | NDUSTRI ES Respondent ( s)

(Wth appln(s) for stay)

WTH Civil Appeal NO 1388 of 2008
(Wth appln.(s) for stay and with office report)

Civil Appeal NO 3588 of 2005
(Wth office report)

G vil Appeal NO 3638 of 2006
(Wth office report)

Date: 23/02/2012 These Appeal s were called on for hearing
t oday.

CORAM :
HON BLE MR, JUSTI CE H. L. DATTU
HON BLE MR JUSTICE ANIL R DAVE

For Appellant(s) M. K Swam , Adv.
Ms. Arti Singh, Adv.
For M. A K Sharma, Adv.
for M. B. Krishna Prasad, Adv.
For Ms Anil Katiyar

For Respondent (s) M. Tarun Qul ati, Adv.
In C A No.949/’ 04 M . Spar sh Bhar gava, Adv.
Ms. Bina CGupta, Adv.

Ms. Meenakshi Arora, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M. K Swani, |earned counsel for the appel | ant -
Revenue started his argunents at 2.55 p.m and was on his
| egs, when the Court rose for the day, leaving the matter as
part - heard.

(G V. Ranana) (Sharda Kapoor)
Court Master Court Master



